ITEM NO.802 COURT NO.1 SECTION XVI

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s) .2703/2017

KRISHNA NAND YADAV & ORS. Appellant (s)
VERSUS

MAGADH UNIVERSITY & ORS. Respondent (s)

Date : 14-08-2017 This appeal was mentioned today.

CORAM

HON'BLE THE CHIEF JUSTICE

HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
For Appellant(s) Mr. Manish Kr. Saran,Adv.

Mr. Binay Kumar Das,AOR

Mr. Neeraj Shekhar,AOR (Mentioned by)
Mr. Animesh Kumar,b Adv.

Mr. Ashutosh Thakur,Adv.

Mr. Sumit Kumar,Adv.

For Respondent (s) Mr. Atul Jha,Adv.
TM Bhagalpur Mr. Sandeep Jha,Adv.
University Mr. D.K. Sinha,Adv.

Mr. Lakshmi Raman Singh,AOR
Mr. D.N. Goburdhan, AOR

Mr. Gopal Prasad, AOR

Mr. Rajeev Singh,AOR

Mr. Gopal Singh,AOR

UPON hearing the counsel the Court made the following
ORDER

List on 17.8.2017, before the appropriate Bench.

(Sarita Purohit) (Renuka Sadana)
Court Master Assistant Registrar
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